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Central Administrative Tribural
Principal Bemch.
J.A. N0o1777/95
New Delhi, this the 12th day of Feb.,1596
Hon'ble Shri A.V.Haridasan, Vice-Chairman{3)
Hon'ble Shri R.K. Ahooja, Mamber (A)
St e Lalita Dua w/o
Shri Prem Dua,
Matron Grade-II,
Northern Railuway,
$ Central Hospital, . .
BaSant Late,NeU Delhio ..A{J‘pll:aﬁto
(By Shri 3.K.3auhney, Advocate)
Versus
1. Unicn of India through
General Manager,
NorthernRailway, Bar oda House,
New Delhi,
2. Medical Director,
<+ Northern Railway,

Central Hospital,
Basant Lane,
New Delhi-55, . e s oll@spondents

{By Shri J.P.Kshatriya, Advocate)

ORDER _(3RAL)Q

By Hon'ble Shri A.V.Haridasan, Vice-Chairman(3J)

1. The applicant Smt, Lalita Dua, Matron in the
Central Hospital, Basant Lane, New Delhi is aocgrisved
by the order dated 21.3.1995 of the GeneralFfanacer (¥,

Northern Railway,New Delhi uhereby she was informad that
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in the scalz of Nursa Grade'A'
her seniority/ would be reckoned only from 1.5.1974

instead of 27.6.1972 as alsu by the order dated 14.8,1235%

of the General Manager (P), Nprthern Railuway, New Delhi
calling the Matron Grade-IIl for selection to the post

of Matron Grade-l. The applicant has been placzd at Sl;wa.15
assigning har seniority in the grade of Rs. 455-700/- énly
Weeofa 1.5.1974, It is allzged in the application that

the applicant was appointed as Nurse Grade-'A' on 27.5.72
and thereforo, assigring -her seniority wJ/e.f. 1.,5.74 is
arbitrary, unreasonable & un-called for and the applicant
has prayed that the impugned orders may be set aside and

the respondents be directed to assign the applicant seni:ritg 

as Nurse Grade 'A' w.e.f., 27.6.1972 and to consider tho

applicant for ths post of Natrén scale Rs, 200C-3500 on

the basiz of that seniority,

2. The res.ondents in their reply have contendzd that

in visuy of ths stipulation contained in sub-para 1 of
paragraph 1 of the order dated 28.2.1374, the applicant is
entitled to count her seniority as Nurse Grade 'A' only
Wea.fe 1.5.1974 on which date the seniority o tho Nurses

of that grade transferred to the Central Haospitel cot nargod
with the Central Hospital staff,

of the Bench,
3, By order dated 14.12,199%, the rcepondants u
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re

directed to produce thas copies of the three lettars referred

to in the letter dated 28.3.1974 but the learnod sounsa}) -
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for the respondents nouw states that he hias been irnfaraad
that these documents having been destroyed, it would rot
be possible for the department to make them available,
Houwever, Shri O.P.Kshatriyg, counsel for the res;ondents
states that the seniority of the Nursss has since boen
revised w.e.f. 5,10.1395 and has been prepered by thz
Central Hospital in which the‘appliaym having bszen
2%-6-19M
assigned seniority as Nurse CGrade 'A' u.e.f. 27-6-434%,
has besn placed at the top of the list and that har cas:s

for promotion as Matron in the pay scale of Rs.Z000-33(C

would be considered on that basis and that th:rzfor
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9
there will not be any subsisting grievance for the
applicant,

4, In vieuw of the fact that tha respondents hnvso
revise’ the senigrity of the applicant rtz2ckoring her
service in the grade of Nurse 'A' w.e.f. 27.6.197Z and -
there is no merit intheir contention that as the seniority
of Nurses who have béen transferred‘ta the Central
Hospital being merged w.e.f, 1.5.1974, the services of

the applicant prior to that date would stan d totally
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vanished, we are of the considered vieuw that the

the applicant®s seniority as Nurss Grade A" should
276+ A2

be counted from 2%+6+4392 and that she should be

considered for selection to the post of Matron inthe

scale of Rs., 2000-3500/- on the basis of thst seniirity.

Se In the result, the applimation is disposed of £

with a direction to the respondents to place ths

applicant at theappropriz e place in the morged senioriby .

list of Nurses taking the seniority of the a:plicint in
D76 1972

Nurse 'A' u.e.f. 2964892 and to con.ider her for

selzaction as Matron in accordance with rules and

instructions onm the subject. Th:re is no order os to

costs, /§

( A.V.Haricasan}
vice-Chairman(Jd)
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